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CENTRAL ABMINISTRATIVE TRIBUNAL
.y . 'CALCUTTA BENCH
. I.f/."-y,';‘ - ) )
N dA/255/96 Bate ef Order : 22/9/83

Present :
7.
Hen'sle Mr. B.P. Singh, Asministrative Memwer

L .+ Hen'mle Mr. Wityananda Prusty, Judicial Memeer

'Kajal Kumar Chewéhury Applicgant

J | Unien of India (Telecom) & 2 @rs. Resgpendents

W - Per the gpplicants : Nene

Per the respendents : Mg, K. Banerjee, Ceunsel

% "t | SREBER
 B.P. Singh, am
i Even en secend call 1d.Ceunsel foer the applbcant,v
;“. | is net present. The applicant iz alge net present in| persen.
| o Ld. Ceunsel fer the respengentg ié present,
2, Frem perusal ef the file it is clear that nene
appeared on kehzlf ¢f the gpplicant en the last 6 ccm:evcgt.{ve
#ccasiens. It is thus clegr that the applieant is: net .
i . interested te presecute this case. |
‘ 3. In view of the gJeeve both the Ma and 8A gre | |

dismissed for gef ault,
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BnijoSingh,
gtive Memper,

Jaieigl Merser,
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